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West Indies Cricket Team's Tour

*147. Shri P. R Chakraverti:
Shrl P, C. Borooah:
Shri RBam Harkh Yadav:

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Board of Control for Cricket in India
receive] a cable from West Indies
stating that on account of the unsettl-
ed conditions in India, the West Indies
Board cancelled the proposed tour;

(b} whether the Indian Board had
askej the West Indies to reconsider
their suggestion to call off their tour
of India as conditions were almost
normal; and

() whether Government favoured
the holding of national and Interna-
tional sport eventa in the country?

The Deputy Minister in the Minlwtry
of Education (Shri Bhakt Darshan):
(a) Yes, Sir.

(b) Yes, Sir.

(c) While Government favour the
holding of national and international
eports events in the country, the cases
of international events proposed to be
held in the country have to be exa-
mined on merits.

01l Reserveg at Kathana (Cambay)

*148. Shri P. C. Borooah:
Shri Sidheshwar Prasad:
Shri Yashpal Singh:

Will the Minister of Petrolenm and
Chemjcals be pleased to state:

{a) whether it is a fact that oil has
recently been struck at Kothana near
Cambay;

(b} if so, the nature and estimated
extent of the reserves; and

(c} the steps proposed to be taken
for the exploitation of these regerves?

The Minister of Petroleum and
Chemlicals (Shri Humayun Kabir):
() to (c). Yes, Sir; but the nature
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and extent of the reserve and the pos-
sibility of its commercial exploitation
will be known only after more ex-
ploratory wells have bheen drilled in
the different parts of the structure.

Extradition of Walcott

*149. Shri Hari Vishnn Kamath:
Shri Vidya Charan Shukla:

Will the Minister of Home Affairs
be pleased to refer to the reply given
to Starred Question No. 485 on the 8th
September, 1965 and state:

(a) the further developments jn the
matter of extradition of Mr. Walcutt;
and

(b) the present stage of the case?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplles in the Ministry of
Defence (Shri Hathl): (a) and (k).
The opinion of the Senior Counsel in
U.K., whether the evidence is sufficient
for initiating extradition proceedings
against Walcott and others, is still
awaited.

Objectionabls Film Pesters

3271, Shri Bagri:
Shri Madha Limaye:
Shri Ram Sewak Yadav:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government Ppropose
to ban the display of such film pos-
ters as produce an adverse effact on
the youth of the country; and

(D) if so, when thig ban e likely to
be imposed?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) and (b). The Govern-
ment have no such specific proposal
under consideration. They are,
however, exploring the  possib@ily
of tightening the law relating to
obacenity.





